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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

FRIDAY, THE TWENTY SIXTH DAY OF JULY
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SHRI JUSTICE ANIL KUMAR JUKANTI

WRIT APPEAL NO: 881 OF 2024

Writ Appeal under clause 15 of the Letters Patent writ Preferred against the

order dated.16 to7t2o24 in l.A.No 1 of 2024 in wp.No.15440 Of 2024 on the file of
the High Court.

Between:
[V'lohammed Sumair, S/o [t4ohammed Waheed,
Occ.Business, R/o. Plot No.30, Nethaii Nagar,
Nalagandla, Lingampally, K.V. Rangareddy District

Aged about 27 yeats,
Gulmohar Park Colony,

AND
1

...APPELLANT/RESPONDENT No.6/RESPONDENT No.6

...RESPONDENTS/RESPONDENTS No.1 to 5/
RESPONDENTS No.1 to 5

2

3

4

5

6

Dinesh Chowdhary, S/o. Poonaram Chowdhary, Aged about 32 years,
Occ.Business, Fyd. H. No. 25-35117-3, Ramchandrareddy Nagar Colony,
Ramachandrapuram Municipality and Mandal, Sanga Reddy District

...RESPONDENT/PETITIONER/WRIT PETITIONER

The State of Telangana, Rep. by its Principal Secretary, Energy Department,
Secretariat, Hyderabad

The Southern Power Distribution Company of Telangana State Limited,
represented by its Chairman and Managing Director Having its Corporate
Oflice at 6-1-50, Mint Compound, Hyderabad.

The Superintending Engineer (Operation), Telangana State Southern Power
Distribuiion Compalny Limited Sangareddy Division, Sangareddy District

The Assistant Divisional Engineer, Telangana State Southern Power
Disiribuiio; Company Ltd. Piatancheru Division' Patancheru, Sanga Reddy
District

The Assistant Engineer Operation Telangana State So^uthern Power
Distribution Compiny Ltd,' Patancheru Rural Section' Patancheru Sub-
Division, Patancheru, Sanga Reddy District



lA NO: 1 OF 2024

Petition und -'r Section 151 cpc praying that in ttre circurstances stated
in the affidavit file( in support of the petition, the High ()our m;ry be pleased to
suspend the impuryned order dated 1610lt2O24 passect in A l.io. .1 of 2024 in
W.P. No.1544o of 2024 on the file of this Honble court, pendin,y disposal of the
writ appeal, failing ruhich the Petitioner will suffer irreparable oss and injury.

Counsel for the Appellant: SRI DIDA VIJAYA KUMAR

Counsel for the Respondent No.1: SRI p. NAGENDRA R=DCy

Counsel for the Respondent No.2: Gp FOR ENERGY

Counsel for the Respcndent No.3 to 6: SRI R. VINOD REDD\,, S() FOR TSSPDCL

The Court delivere,J the fotlowing: JUDGMENT



THE HON,ELE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HON'BLE SHRI JUSTICE ANIL KUMAR JUKA

WRIT APPEAL No.881 of2024

JUDGMENT; (Per tle Hon'ble the Chief Justice Alok Aradhe)

Mr. Dida VijaYa

appellant-

Mr. P.Nagendra

Kumar, learned counsel for the

NTI

Reddy, leamed counsel for

respondent No. 1.

N4r. R.Vinod

Southern Po-wer

Reddy, learned Standing Counsel for

Distribution ComPanY Limited of

Telangana State for respondent Nos'2 to 5'

2- This intra court appeal is hled against an

ad interim order dated 16 'O7 '2024 passed by the learned

Single Judge in I.A'No'1 of 2Cl24 in W'P'No-15440 of 2O24 '

by which I.A.No.1 of 2Ci24 hled by respondent No' 1 has

been disposed of with the direclion to ofhcial respondents

to consider the request of the petitioner for grant of

electricitY connection'
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After arguing the matter to some ext<.nt, learned

counser for the appellant seeks leave of thi, c ourt to

3

withdrau, the writ appeal with the libertl, to file an
applicaticn of vacation o[ stay before the Singleearlec
Judge

4. Accordingly, the Writ Appeal is riispcsed of in
lerms nf I;h^,.r,, ^^ --^-,v!r rJ do Priryeo loi..

I\rl i<n -ll - --^, ., dljpuL:auons, rr any p::rrci,ng shall
sland clos rd_ There shall be no order as to crtstr,.

To,

//TRUE COPY//

ST)/- K. SAILESHI
DE DU']-Y\REGISTRAR

\.. __

S;ECTION OFFICER
1. The Principal [;ecretarv Energy Department, The Statt ot lelzrngana,Secretariat. H I deraLrari2 lli9l:irLrl and Mana^ging Direcror The Southern p,)we.Di:jtribution

\,ompany or l()tanoana State Limited, Having its Corporatc Of ice ai 6_t_SO,lvlint Compoun j, H-vderabaa 
u!,i., ilJ vur

3. The superinte.din{ Enqineer operation, Terangana Stare:lou.hern power
Distribution Co r oa-nv r Imiteo 55ngi ;;& v ijliiJui, sa nga ed< r y Disrricr4. The Assistant t)ivisio'nal Engineer,ielangjana State Sor.ilh( rn [,ower
Bi:li!i,'"" 

co npany rtu pltarrcheru Di'";;;":i;;i;"chertr, S, rnsa Reddy
The Assistant t:noineer Ooeration, TSSPDCL, patancleru Rur'll Section,Patancheru Su .r-Division,'patancheru, Snngu'ie?iv"D 

=tn, t
9n" 99 to SRI D|DA VUAYA KUTVAR, n0,,,-oirieio'e"uc1
9n" 99 to sRr p NAGENDRA REDDV n;;;;;i.lbFucr
9nu 99 ro SRt R vrNoD REDDY, sa ioR'i5s-F66r'1or ucTwo cCs ro GF FoR ENERGV, Hrqh 

-c.; 
i;r. rh; 
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or Tet, rngana. [oUT]Two CD Co1;ie:
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HIGH COUR'T

DATED:2610-;12024

JUDGMENT

WA.No.881 of 2024
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DISPOSING ()F THE WRIT APPEAL
WITHOUT CoSTS
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